NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 25.06.2021 (FRIDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Directions

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Dr. P. Mahalingam Saurabh Kalia Gautam Swarup
(Ins) No. 146 of Vs. Gunjan Jindal-R1
2020 Muthoot Fincorp Ltd. & Ors. WF Moses
R. Venkata Vardhan
Part Heard With Kartikeya Asthana-R3
2. Comp. App. (AT) | P. Mahalingam Saurabh Kalia Gunjan Jindal
(Ins) No. 1121 of | Vs. Gautam Swaroop-R1
2020 Muthoot Fincorp Ltd. & Ors. Kartikeya Jaiswal
Anirudh Wadhwa
Part Heard Aparajito Sen
Kartikeya Asthana-R3
3. Comp. App. (AT) | Narendrabhai Jayantilal Shah Natasha Dhuruman Sahil Mahajan-R1
(Ins) No. 338 of | Vs. Shah Sumit Kansal-R2
2020 Lim Fa Pte Ltd.
Part Heard
4. Comp. App. (AT) | Rishima SA Investments LLC Rhea Verma Ritoban Sarkar-R1
(Ins) No. 800 of Vs. Aishwarya Kr.
2020 & I.A No. Sarga Hotels Pvt. Ltd. & Ors. Awasthi-R3
289 of 2021 Through Its Resolution Professional Akanksha Kaushik-
Ms. Savita Agarwal R2
Part Heard Shivkrit Rai
With Raunak Dhillon
5. Comp. App (AT) | Shristi Infrastructure Development Arijit Mazumdar Rishav Banerjee-R1
(Ins) No. 892 of Corporation Ltd. Rajul Jain-R3
2020 Vs. Rahul Jain-R3
Sarga Hotels Pvt. Ltd. Savita Agarwal-RP
Part Heard Through its Resolution Professional
Ms. Savita Agarwal & Ors.
For Admission (Fresh Cases)
6. Comp. App. (AT) | Jayesh Sanghrajka Tishampati Sen
(Ins) No. 392 of | Vs.
2021 The Monitoring Agency nominated by
the
(Committee of Creditors of Ariisto
DevelopersPvt. Ltd.)




7. Comp. App. (AT) | Sundaresh Bhat Khusboo Shah
(Ins) No. 398 of Liquidator of ABG Shipyard Ltd. Rajani
2021 Vs.
For Admission (After Notice)
8. Comp. App. (AT) | E.N. Palanisamy. Anup Kumar R. Soundara Rajan-
(Ins) No. 1235 of | Vs. R1 & R2
2019 Bank of Baroda & Ors. Akshayaa
Benjamin-R3
G. Kalyan Jhabakh-
IRP
9. Comp. App. (AT) | Rajpal Singh Solanki Vipul Ganda Nakul Mohta-R1
(Ins) No. 354 of Vs. Vinod Kr.
2020 Quazar Infrastructure Pvt Ltd & Anr. Chaurasia-R2
10. | Comp. App. (AT) | Union Bank of India on Behalf of the Raunak Dhillon C Rashmikant
(Ins) No. 370 of Committee of Creditors of Dewan Rohan Dakshini
2021 Housing Finance Corporation Ltd. Bhavin Shah
Vs. Shweta Jaydev-R1
Kapil Wadhawan & Ors. Liz Mathew
Sonali Jain-R2
Vivek Shetty-R3
Ashish Virmani
Chitra Rentala
Anirudh Krishnaa
With Aayush Mitruka
11. | Comp. App. (AT) | The Administrator, Dewan Housing Liz Mathew Rohan Dakshin
(Ins) No. 376 — Finance Corporation Ltd. Bhavin Shah
377 of 2021 Vs. Himanshu Satija-R1
Kapil Wadhawan & Ors. Vivek Shetty-R3
Ashish Bhan
With Aayush Mitruka-R4
12. | Comp. App. (AT) | Piramal Capital & Houshing Finance Aayush Mitruka Mahesh Agarwal
(Ins) No. 393 of | Ltd. Ankur Saigal
2021 Vs. Divyang
Kapil Wadhawan & Ors. Chandirmani-R1
Liz Mathew
Sonali Jain
Naveen Nath-R2
Raunak Dhillon-R3
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

